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Vs
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.II, R.K. PURAM, NEW DELHI-110066.
BENCH-DB

Excise Appeal No.E/338/2005-Ex

[Arising out of Order-in-Appeal No.730-CE/BPL/2004 dated
28.10.2004 passed by the Commissioner (Appeals), Bhopal].

¢ Date of Hearing:16.09.2009
Date of decision: 16.09.2009
M/s.Electrical Transformer Co. Ltd. ...Appellant
Vs.
CCE, Bhopal ... Respondent
Present for the Appellant N ovie—
Present for the Respondent : Shri Virender Choudhary, DR

Coram: Hon’ble Dr. Chittaranjan Satapathy, Technical Member
Hon’ble Mr. P.K.Das, Judicial Member

/;-/’/VA L. ORDER NO. M‘B(/O 7~ %ATED:IG.OQ.ZOOQ

PER: Dr. Chittaranjan Satapathy

Heard the Id. DR. None is present on behalf of the appellant,
despite notice of hearing. There is also no adjournment request. It
appears that the appellant is not interested in pursuing the appeal.

Accordingly, the appeal is dismissed for non-prosecution.

[Dictated and Pronounced in the open Court.]

(DR.CHITTARANJAN SATAPATHY)
TECHNICAL MEMBER

(P.K.DAS)
JUDICIAL MEMBER




